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From: rajesh itta <rajesh.itta@adaniwilmarin> JP' Sent: 26 January 2022 19:47 
To: APPCB RO Nellore 
Subject: FW: APPCB — RO, Nellore 0.A.N0.221 of 2015 filed before Hon'ble NGT (SZ), Chennai 

against Edible oil units operating at Krishnapatnam area, Muthukur(M), SPSR Nellore 
District- Inspection Notice — Issued - Reg. 

Attachments: AWL Unit-II- Consolidated Summary of objections and reply_26012022.pdf 

Respected Sir, 

Subject: Submission of detailed summary report as mentioned in our letter dated 7th January 2022. 
Ref: Our Letter dated 7th January 2022 wherein we committed to submit detailed summary of objections against 
each report. 

As mentioned in our letter dated 7th January 2022 kindly find attached detailed summary of objections against each 
report for easy comparison and records. 

Regards 
Itta Rajesh 
Adani Wilmar Limited,Unit-2 

From: Prabhakara Korrapati 
Sent: Friday, January 7, 2022 9:09 PM 
To: APPCB RO Nellore <ronlr-eel@appcb.gov.in>
Cc: Srinivasa Rao .B <pa-ms@appcb.gov.in>
Subject: FW: APPCB — RO, Nellore 0.A.N0.221 of 2015 filed before Hon'ble NGT (SZ), Chennai against Edible oil units 
operating at Krishnapatnam area, Muthukur(M), SPSR Nellore District- Inspection Notice — Issued - Reg. 
Importance: High 

Dear Sir, 

Please see attached our response in reply to inspection notice. As desired we are submitting remarks on all earlier 
reports as desired. It is requested to please look into the same. 
Please see google link of the folder below for all annexures with our previous response updating compliances status on 
regular basis. Please acknowledge receipt of same. 

https://drive.google.cornifile/d/lnwPSMK57kxfDaPr9YWubVH7of9iv3uBiiview?usp=sharing 

Regards 

Great 
Place 
To 

:Work.- 
Certified 

LrAi+ =Pi 
'PC.; 

K Prabhakara Rao 
Human Resources I Adani Wilmar Ltd 
+91 7228939496 Extn 768021 prabhakara.korraoati@adaniwilmar.in 
Sy No.292 & 317 Epuru lb, Pantapalem, Muthukuru Mandal, SPSR Nellore Dist, Andhara Pradesh. 

From: Ch. Rajasekhar <ronlr-eel@appcb.gov.in>
Sent: Tuesday, January 4, 2022 5:00:27 PM 
To: 3F Industries <phalgun@fff.co.in>; 3F Industries <psrao@fff.co.in>; South India Krishna 011s 
<vincent.paul@sioils.com>; South India Krishna Oils <b.muthukrishnanpsioils.com>; Vishal kumar. Jain 
<Vishal.Jainl@Adaniwilmar.ln>; Prabhakara Korrapati <Prabhakara.Korrapati@adartiwilmarin>; Emami Agrotech 
<naravana.murthv@emamiagrotech.com>; Gemini Edible Oil <prathap@gefindia.net>; Gemini Edible Oil 

<manna@gefindia.net>
Cc: Srinivasa Rao .B <oa-ms@appcb.gov.in>
Subject: APPCB — RO, Nellore 0.A.N0.221 of 2015 filed before Hon'ble NGT (SZ), Chennai against Edible oil units 

operating at Krishnapatnam area, Muthukur(M), SPSR Nellore District- Inspection Notice — Issued - Reg. 

CAUTION: This mail originated from outside AWL Do not click links or open attachments unless you recognize the sender and 
know the content is safe. Please check the mail ids of the senders and recipients in the mall by double clicking them:.:.... :.

Sir, 

1 



"0-
Adverting to the above, it is to inform that the Hon'ble NGT vide its order dated. 22.12.2021 
directed that the Joint Committee shall consider all the objections filed by respondents, 
namely, 9, 10 and 11and objection of any other industries and also compliance of the 
directions, if any, issued by the Pollution Control Board on the basis of the subsequent 
inspections made and if there is any further violations, then consider those aspects as well 
and come with a comprehensive report to the Tribunal, so that this Tribunal can finally 
consider all those aspects and pass appropriate orders and dispose of the matter itself as the 
matter is pending since 2015. 

In this regard, the Joint committee decided to conduct meeting with the representative of 
the industries and to carryout inspection on 10.01.2022 Et 11.01.2022. IN the meanwhile, you 
are directed to submit the remarks/ objections if any on the earlier reports by 07.01.2022. 

In view of the above, you are hereby directed that the decision making authority pertaining 
to your unit shall be available for the mentioned period and ensure that all the relevant 
records as required by the Joint committee shall be made available. 

Withregards 
Environmental Engineer, 
APPCB, RO, Nellore. 

E 
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